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basis of the recommendations of the Mem
bers of Parliament in March 1990 will be 
installed and made operational progressively 
on becoming technically feasible and com
pletion of formalities by the applicants.

(b) The information is k>eing collected 
and will be laid on the Table of the House.

Deficiencies in Accounting and Control 
Systenn In NDDB

7217. SHRIMATI SUBHASHINI ALI: 
SHRIK. MAN VENDRA SINGH;

Will the Minister of AGRICULTURE be 
pleased to state:

(a) whether European Commission 
review had pointed out some weaknesses in 
the accounting and control system of erst
while Indian Dairy Corporation (now NDDB);

(b) if so. the details thereof; and

(c) the steps Government propose to 
take for improving accounting and control 
system in National Dairy Devebpment 
Board?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI NITISH KUMAR):
(a) and (b). The E.E.C. comments related to 
some aspects of the project accounts of the 
erstwhile IDC (now NDDB) in regard to their 
maintenance in a manner that met their 
occasional needs. These comments did not 
relate to the overall method of accounting of 
the erstwhile IDC. The accounts of the erst
while IDC, however, did meet the needs of its 
Board of Directors and were certified as 
being “True and fair” by the Statutory Audi
tors as well as by the C & AG.

its accounts audited in acconiance with the 
provistons of Section-26 of the NDDB Act, by 
independent qualified auditors, appointed 
with due approval of the Government. This 
ensures appropriate accounting control.

innport ol Butter-Oil

7218. SHRI TARIF SINGH: Will the 
Minister of AGRICULTURE be pleased to 
state:

(a) the quantum of butter-oil received 
from UNICEF during the last decade;

(b) whether a decision was taken to sell 
the said butter-oil in the open market through 
Mother Dairy; and

(c) if so. the total income earned by the 
Mother Dairy/Government by the sale of 
butter-oil annually?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI NITISH KUMAR):
(a) The Natk>nal Dairy Devek>pment Board/ 
erstwhile Indian Dairy Corporatbn has not 
received any butter oil from UNICEF during 
the last decade.

(b) and (c). Does not arise.

Influx of Bang’adeshI Refugees Into 
India

7219. SHRI DILIP SINGH JU DEO: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state:

(a) whether Government have taken up 
with Bangladesh Government the matter 
about the influx of Bangladeshis as refugees 
into India; and

(c) The NDDB has a system of getting (b) If so, their reactwn in this regard?


